
CENTRAL ADMINISTRATIVE TRIBUNAL, 	•• - 
BANGALORE BENCH, 

OFICINAL APPLICATIQ NOS. 517, S18, 811. B\ ' 890/  qq 

•• 	TUESDAY, THE 26TH DAY OF JULY, 1994. 

Stri Justice P.K. Shyamaundar 	... 	Vice.Chajrman 

Shari T.V. Ramanan 	 .,, 	Member (A) 

	

1. 	Shri 1. Shivalinga, 
5/0 Lingaiah, Major, 
Working as Fèrm.Hand, 
Residing near Madhu Store, 
Post Sanjeevinj Nagar, 
Hebbal, 
Bangalore - 560 024. 

(OANo. 517/ 1994) 

	

2. 	Shri lurugadas, 
S/a flannangatty, 
Major, 

f 
Working as Farm Hand, 	' 
Residentf Farm Quarters, 
No. T/44/ 1, Hebtl, , 
Bangalore - 560 024.. 	 ... 	Applicants 1 	

( OA 'No. 518/ 1994) 

-. 	(By Advocate 11/s V. Javahar Babu ) 

3. iShri Revanna, 
.S/aRangaiah, 
aged ebou.t28 years, 	, 
Working as Farm Hand, 
Office at the Officer 
Incharge, Military Farm, 
Hebbal, Rangalore-24 &•• 
1es1dmnc at Pilitary Farm 

- - 	- Quart9rs,—Hbbal,--- 
Bangalore - 24. 	• 	• • 

( OA No. 811/ 1994) 

4., iShri 0. Rangappa, 
S/o Obanne, aged about 
29 years, working as Farm—Hand, 
Ofi'ice of the Officer Incharge, 

_ 	 'Military Farm, Hebbal, 
angalore-24 and residing at 
Nilitery Farm Quarters, 

• 	 Hebbal, Bangalore - 24. 

( OA NO. 813/ 1994 ) 
.. .2/.. 



5. Shri Hanumantha, 
S/a Range, aged about 40 years, 
working as Farm-Hand, 
Office of the Officer Incharge, 
Military Farmi Hebbal, 
Bangalore-24 & residing at 
Military Farm Quarters N.69  

1•• 

Hebbal, Bangalore-24. 	 ... 	Applicants 
'( OA No. 890/ 1994 ) 

(By Advocate Shri M.S. Ananda Ramu ) 

Vs. 

 The Union of india 
by its Secretry, 
Ministry of Detence, 
Ni Delhi. 	. 

 The Deputy Director of 
Military Farmil  Headquarters, 
Southern Command, Kirkee, 
Pune-3. 

 The Deputy Director General, 
Military Farm, 
Army Headqtartere, 
D.N.C. Branch 	 . 

New Delhi. 

 The Ass1stantDirector, 
Military Farm, 	. . 

Officer Incharge, 
Military Farm, Hobbal, 	 . . 

Ban calore-24. 	 . 	. 

5. Shri B.B. Bistsas, 
Assistant Diretor, Military Farm, 	. 
Officer Incharge, Military Farm, 
Hebbal, Bangalore — 24. • 	

' 	•. 	
T... 	•Respondte 

( By Advocate Shri LS. Padmarajaiah, Senior 
Standing Counsel ror Ctral Government), 

ORDER 

Shri )ustice P,K. Shyamsundar, Vice Chairman 

Heard MIs V. Jevahar BaW/ Ananda Ramu for the applicants 

and the learned Stnding Counsel. 	M/s Javahar Babu/ Ananda Ramu 

combat the order transferring their clients from Military Farm, 
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Hebbal, Bangalore. It is strnauely urged that the applicants 

bein the Farm Hands had been maliäiou8ly picked. up for unjust 

shift from their native  soil which has. resulted in extreme hardship 

not merely to them but also to.their families. It is pointed out 

because the applicants were the office bearers/ members of a 

union of Farm Hands constituted under law, the administration. 

taking exception to this kind of congregation had sought to .páralise. 

the applicants and their colleagies in the other cases which are 

also presently dealt with. . 

2. 	We have perused the file and found that all transfer 

orders have been made'in public interest. The ergiment is that 

the applicants are singled out in migration, to an outside tern—

tory:and that the orders suffer from malafide bit we see no such 

thing. We are satisfied with the order and is not vitiated, by 

'malafide'or any other intention 	• 'Under the circumstances, these 

applications-therefore fail. The applicants ihould join their new 

places of work and after completing one year's tenure in the new 

:.p-laceso'f potiff, theapplicants-may'if so advised make represan— 

tations to the department for their reatflangalore. 	'If 

that': is done and if in view of the appropriate authority finding 

thatthe applicants' prayer fOr a transfer back to Bangalore is 

justified, the authority may consider such representation in as' 

sympéthetic light as possible and with all things being equal 

L .,  .' H 	 , 	•,• '., 
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CDTRAL AOMINI5TRATIiJE TRIBUNAL, 

BANGALORE BENCH. 

ORIGINAL APPLICATTMI NOS. 517_, 518, 811, 813 & 890/ 1994 

11JESDAY, THE 26THDAY OF JULY, 1994 

Shri Justice P.K. Shyam&indar 	•., 	Vice Chairman 

Shri T.V. Ramanan 	 •,, 	Member (A) 

i. 	Shri L. Shivalinga, 
S/a Liniah, Plajor, 
Working as Farm Hand, 
Raeidinç naar Madhu Store, 
Post Sanjoevini Naç,ar, 
Hebbal, 
Bangalore - 660 024. 

(OA No. 517/ 1994) 

Shri t'irugadas, 
s/o Plannangatty, 
Major, 
Working as Farm Hand, 
Rsidit of Farm Quarters, 
No. T/44/ 1, Hebbal, 
Bangalore - 560 024. 	 ... 	Applicants 

( OA No. 518/ 1994) 

(By Advocate M/e V. Javahar Bab.i ) 

/ 
/3, 	Shri ReJanna, 

5/0 Ran gaiah, 
agud about 28 yaar8, 
Working as Farm Hand, 
Office of the Officer 
incharge, I'Ulitry Farm, 
Hebbal, Bangalore-24 & 
res.idino at tlilitary Farm 
Quarters, Hebbal, 
Bangalore - 24. 

0/\ Na. oii/ 1994) 

4. 	Shri 0. Rangappa, 
s/o Obanne, aged about 
29 yLura, working as Farm—Hand, 
Office of the Ort'iccr Incharga, 
rLilitary rarm, Hebbal, 

..._.. .. 	 ban ga1or 24 and residing at 
Ulitary Farm Quartera, 

\ Hebbal, Bangalore - 24. 

- J 	 ( OA No. 813/ 1994. 

(•t" 	 / - / 
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Shri Hnument, 
s/o RanQQ, aged about 40 yeara, 
wor4<ing as Fam-fland, 
office of thu0f'fiCBt Incharge, 

i1itary Farm, Hebbal, 
Bangalore-24 	residing at 
railLery FermOuarter8 No.6, 

Applicants 
Hebbal, 	Bangaiore-24. 	

... 

( 	DA No 	890/ 1994 	) 

(ByAocate Shri M.S. Anende Ra 	) 

'is. 

 The Union of India 
by its Secretry, I rtnitry of Derenca, 
N aw Delhi. 

 The Deputy Director of 

till! thry lerm, 	HeadqUsrter5, 
Southern Comnand, Kirkee, 
Pune-3. 

 The Deputy Drector Geral, 	: 
rqilitary FarT,  
Army Headquartera, 
D.M.C. 	Drench, 
New Delhi. 

 The Asi6tafl 	Director, 

tiulitary Farm, 
Officer Inchr9e, 
P'iiit.arY Farm, 	Hebbal, 
Ban çaior24. 

5 Shri B.B. 	Biawsa, 
Assistant DiJretor, 	rtilitary Farm, 

ot'rlcor Jncargv, 	MiLitary Firm, 
24, 	 ... 

Hebbal, 	Bangelore - 

' ( By Advocate Shri M.S. Padmarajaiah, So4or 
Standing Counsel ror Ctral Covernceit). 

ORDER 

Shri Duetice P.K. Shyamsiifldar, Vice Chairman 

Hwjrd ti/c V. Davahar Bcb/ Ananda Rin.J for the applicants 

and the learned Standing Counsel. 71/6 )avahar BabJ/ Ananda Ramu 

combat the ordez trcineterring their ciitnte tram Ptilit8rY 1arZ, 

.....3/- 
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/ 	 'Hebbal, Bangalore, It is atrnualy urged that the applicants 

being the Farm Hands had been maliciously picked up.for unjust 

shift from their native soil which has resulted in sxtrse hardship 

1not merely to them but also to their Vami].isa. It is pointed out 

because the applicants were the attics bearers/ mubers of a 

union of rarin Hands constituted under law, the administration 

taking exception to this kind of congregation had sought to paralise 

N 
the applicants and their collea.iee in the other caees which are 

also presently dealt with. 

2. 	We have perused the Vile and found that all transr.r 

orders have born madt 	in public interest. 	The arg.iment is that 

the applicants are singled out in migrstion 	to an outside terri- 

tory and that the orders suffer from malafide 	bUt we see no such 

thing. 	We are satieried with the order and is not vitiated by 

alafide or any other intention 	• 	Under the circumstances, 	these 

4pplicatione thmrsfars fafl. 	Thu applicanto should join thui' now 

places of work and aft cr completing one year's tenure in the nsw 

• places of posting, 	the applicants may if so advised make represen— 

tations th the department 	for their ratransfer.' to Bangalore. 	11' 

that 	is done and if in view of the appropriate authority rinding 

that the applicants' 	prayer ror a transfer back to Bangalore is 

justified, 	the authority may consider such representation in as 

,-•-. sympathetic light as possible 	and with allthinga being ecJal 
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may make order ratransferring the applicants to BaflQlOre 	In the 

meanwhtls, the applicants will be entitled to retain the official 

ror a period of two months iroe today. 	With 	is' 
quarters at Bangalore  

this direction, theso app1icatici8 which otherwise Vail shall etand 

dieiesed. No costa. 11 

5c( — 
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( T.V. RajTlanafl ) 	
(P.K. Shyamsundar ) 

xber (A) 	
Vice Chairisan 
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